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Mr ,Ashek Mohanty, learned Standing Ceunsel (Central)

RE8gistry is directed te¢ register the same and put up en

6th September,1991 for further erders.lMr.Mchanty assures

the Bench te serve the cupy «f the

learned counsel for the petitiocner

Issue fresh nstice to Respendent No

cegunter @n Mr.Dgre,
by 6th Septamber,1991.

«De Postal requisites

should be filed by the petitisner by 5th September,1991.
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